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M.A. No .. ·43/200§ in O.A. No. 86/200·5 
Date of order: 15.'09.2006 / 

f>ir. \Iivek Shah,. proxy cot.ms~l for 
Mr. Sandeep Shahr counsel for applicant. 
Mr. V S Gurjarr counsel for respondents. 

In view of the order passed in OA the MA does. not · 

survive .and the same stands dismissed accordingly . 
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